COMMITTE® ON PAIVATE MUMBERS!
BILLS AND RROLUTIONS

Seventy-Sixth Report
{ SECOND LOK SABHA)

I, the Chairmsn of the Coamittee on Private Members' Bllls
snd Resolutlons having been suthorised by the Coami ttee, present
on their behalf, this their Seventy-sixth Report.

2. e Committee met on the 16th Februsry, 61 to consider
sllotment of time to the Resolutions set down in the List of
Business for Friday, the 17th Februiary, 1961.

3. The Members whose resolutions had been fincluded in the
List of Business for the 17th Pebdruary, 1961 had Yeen invited to
present their views on the resolutions before the Committee.

Shri Shamrmo Vishinu Psrulekar attended the sitting.

4. The Comml ttee recommend the allocation of time a8 follows:-

(1) Resolution regarding 2 hours.

Prevention of the use of
places of religious
worship for political
propagenda.

(2) Resclution icgariing 1% hours.
research cn the Vedss.

(3) Resclution regsrding -
Naticnslisstion of 2 hours,
Suger Industry.

24) R/sazclution regarding ¥ hours.
Theumentaries on
suerll scele industries.

{5) Resclution regasrding 2 hours.
FPunds cf Missionary
Pocictics.

(6) Resclution regsrdaing 2 hours.
Ceiling on income of
individusls.
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